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      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M

1. CM APPL. 41529/2016 ASHWINI SHOURIE SIDDHARTHA NANWAL, INDER CHAND
   IN LPA 67/2016 VS. DIRECTORATE OF ASHWINI SHORIE, APPELLANT IN PERSON

ESTATES AND ANR. DAYAN KRISHANAN, 
MANUVEL MEZHUKANAL IN PERSON
RAJESH GOGNA,AKHILESH KUMAR
VIPRA BHARDWAJ,

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 2.15 PM

1.W.P.(C) 606/2016 DELHI SUBORDINATE SERVICE GAUTAM NARAYAN,SHATRAJIT
  C.M.NO.2483/2016 SECLECTION BOARD BANERJI,PRAVEEN SHARMA
  C.M.NO.2486/2016 VS JITENDER MUNJAL VIVEK NARESH,BIJI RAJESH

G.KANT,NARESH KAUSHIK 
KRITIKA SHARMA

 COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 AM

1.LPA 379/2015 VARINDER KAUR            ELANCHEZHIYAN,MANZAR ANIS,
  CM.APPL.10251/2016 VS SCHOOL MANAGEMENT OF         NASIM ANWAR      
 OF GURU HARIKRISHAN PUBLIC          JASMEET SINGH,ASTHA SHARMA

SCHOOL & ORS           ADITYA MADAAN,SANJOY GHOSE
            RHISHABH JETLEY, URVI MOHAN



12.02.2018                P - 2 ( PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 AM

1. W.P.(C)1107/2018 MILIND AGARWAL AND ORS. AMIT KHEMKA,RISHI SEHGAL
   C.M 4605-06/2018 VS THE INSTITUTE  OF CHARTERED NIDHI BHUWANIA, 

ACCOUNTANTS OF INDIA A.S. CHANDHIOK, RAKESH AGARWAL
POOJA SAIGAL, PULKIT AGARWAL

2. W.P.(C) 7369/2017 SARITA & ORS. GAURAV DUA, VRINDA AGARWAL
   C.M 30407/2017 VS. GURU GOBIND SINGH ANITA SAHANI, ANUJA SAXENA

INDRAPRASTHA UNIVERSITY & Anr.

    HIGH COURT OF DELHI                            
    09th February,2018                              REGISTRAR (LISTING)
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